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O R D E R 

24.07.2019  In spite of notice on ‘Registrar of Co-operative Societies & 

Chits’, Karnataka, Bangalore, nobody appears on behalf of them. 

Heard learned counsel for the appellant. Judgement reserved. 

In the meantime, the Appellant may file short written submissions, not 

more than three pages, by 29th July, 2019. 

 
[Justice S.J. Mukhopadhaya] 

Chairperson 

 
 

 

[Justice A.I.S. Cheema]  
Member (Judicial) 

 
 

[Kanthi Narahari] 

Member (Technical) 
 

mohan/gc 


